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Cancer Rescarch Institute Bombay has led
to the separation from Cobra Venom of a
pure constituent which can stop the growth
of certain animal tumours. No experiments
have been carried out on humans as yet. It
has however been reported that crude venom
given in dilute solutions can reduce pain in
arthritis and cancer.

Licensing of down-strcam units of
Gujarat Petroleum Chemical
Complex

T *1069 SHRI D. D. DESAI : Will the
Min'ster of PETROLEUM AND CHEMI-
CALS be pleased to state :

(a) the names of the down-stream units
of Gujarat Petroleum Chemical Complex
which are licensed and fully cleared and also
those down-stream units, which are not
licensed and cleared ; and

(b) the reasons for the delay and the
time by which those unmits, which have not
been licensed and cleared, will be licensed
and cleared ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR SINGH).
(a) Production units each valued at above
Rs. 1 crore already licensed are for the
manufacture of Benzene, Toluene, Capro-
lactam, nylon textile filament yarn. nylon
fibrc and industrial cordage, malcic anhy-
dride, ortho-xvlene, para-xylene, mixed
exylenes, DMT, Polyester staple fibres,
ployester filament yarn, phthalic anhydride,
ethylene, polymer grade propylenc, commer-
cial grade propylene, butadiene and synthe-
tic detergents,

Approvals have also beea granted for
the manufacture of acrvlonitrile, polybuta-
diene, polyethylene, polypropylenc, ethylene
glycol, acrylic fibres, detergent alkylate,
methyl methacrylate and toluene di-isocy-
anate.

A large number of units each valoed at
below Rs. | crore have also been licensed.

Applications for the manufacture of
polyester film and further increase in pro-
duction of other items such assnylon and
polyester filament yarn and nylon tyre cord
are under consideration of Government and
approvals to some of these are expected to
be issued shortly.
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(b) Itis cxpected that all the down-
stream units will be clcared and imp emen-
ted satisfactorily to utilise the intermediates
produced.
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Show cause natice to Bureau of Industrial
Costs and Prices, New Delhi

5167. SHRI CHANDRA SHEKHAR
SINGH : Will the Minister of WORKS
AND HOUSING be pleased to state :

(a) whether the Bureau of Industrial
Costs and Prices at New Delhi have been
served with any show cause notice by the
Vigilance Cell of the Delhi Development
Authority for violating the Dethi Develop-
ment Authority Act and Master Plan of
Delhi for alleged ‘‘Misuse of the residential
premises in Sundar Nagar as its office” ;

(b) which other Departments of Go-
vernment under his Ministry have received
similar quit notices in Dethi from this
Authority ; and

(¢) the steps Government propose to
take to ensurc that all such offices are shif-
ted to commercial areas in Delhi ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI L. K. GUJRAL) : (a) No, Sir.

(b) No other office under the Ministry
of Industrial Development has been served
with such notice.

(¢) The Delhi Development Ayghority
has advised all the Government Depart-
ments/offices to hire/purchase commercial
plots/fiats in the commercial areas/District
Centros,
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Decline in the production of Hindustan

Antibiotics Limited, Pimpri.

5168. SHRI ANANTRAO PATIL :
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether the production in the Hindus-
tan Antibiotics Limited, Pimpri has gone
down during the last two years ;

(b) if so, the reasons therefor ;

(c) whether the Hindustan Antibiotics
Limited has to import Penicillin from
abroad due to fall in production ; and

(d) the steps teing taken by Govern-
ment to increase the production ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR SINGH)
(a) and (b) : Production figures of Hindus-

tan Antibiotics Lid., Pimpri for the last
three years are as follows ;—
Production
during
Items Units 1968-69  1969-70 1970-71
Penicillin MMU  55.78 60.34 58.27
Strepto-
mycin Kgs. 70253 83138 609.63
Vialling Lakhs 406.19 522,19 519.84

Productioa in 1970-71 was lower than that
of 1969-70 on account of the following ;—

(i)
(i)
(iii)

Frequent power failures.
Machinery break-downs.

High percentage of rejections in the
sodium penicillin,

Paucity of quality Soyabean Meal
which is an important raw mate-
rial for production of streptomy-
cin.

@iv)

(v) Problems relating to sterility of
Sodium Penicillin in vialling ope-

rations.

(c) Due to over-all decline in the indi.
genous production by various units dwring
1970, it was decided to import some
penicillin through the State Trading Corpq-
ration, ’





